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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH
(CIRCUIT AT PORT BLAIR)

No. 0.A.No. 351/44/2016 Date of Order: 25.03.2019

Present: Hon’ble Ms. Manjula Das, judicial Member
Hon'ble Dr. Nandita Chatterjee, Administrative Member

SHRI FAIYAZ ALL
HOLDING THE POST ASSISTANT ENGINEER(CIVIL)
PRESENTLY POSTED AT CONSTRUCTION DIVISION-1

......... APPLICANT

VS

[ THEUNION OF INDIA
* SERVICE THROUGH THE SECRETARY
| ;M]NISTRY OF HOME AFFAIRS ‘
+"+ NEW DELHL
2.LT. GOVERNOR
A&N ADMINISTRATION
““.. PORTBLAIR. .
3. THE A&N ADMINISTRATION. |
THROUGH THE CHIEF SECRETARY
SECRTARIAT, PORT BLAIR,
4. THE SECRETARY (APWD)
SECRETARIAT, PORT BLAIR.
5. CHIEF ENGINEER
APWD



-

A&N ADMINISTRATION
PORT BLAIR.

e

... RESPONDENTS

For the Appliéants: None
For the Respondents: - Proxy for Mr. V.D.S.Balan, Counsel

~ ORDER (Oral)

N ol?,@'dygaggeéfs on bgha;lzﬁéﬁiﬁéﬁhe'=a;13\:1:;g.1.i_'gant.

2. Mr. APrakash, P;SP'f':bxy Céun%el; is p,-f:é's'ent on behalf of Mr.

V.D.S:Balan, Ld. Cougfsel,__;a,_gpear‘ier'}g‘“ or-the Official Rgé,_jsponderits_.

3. On perusal of the orde ts,wefmd that on earlier 4-5
occasions, none had appeared for the applicant-and today also none is
r’epre;serit'ing the app},i‘ca‘ﬁtfgg.v_}_n ',._;fview of this, it is presumed that the

applicant is no more interested to pursue this matter. Accordingly, the

0.A. is dismjssedgfcvn'~ default.

(Manjula Das )

- ~ Judicial Member

Administrative Member

RK



